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THE MINISTER OF STATE IN THE 
MfWOTlfir OF'1 "STEKL-‘W ' M
ttftffcr : t o
ana (b). Shri M. A. W&tfud Khkti, 
Secretary to Gdtffer&frteht aftd Chair­
man-designate of the Holding Com* 
pany for Steel led a; delegation to 
Italy, Sweden andjftsjicef to study 

"the  structure and wording of Hold­
ing Companies. Shri Wadud Khan 
also vistWd'Loadbn for discussions 
with thfc tntvafrmariof the British Air­
ways Board.

(c) The report of the delegation is 
under preparation and is expected to 
be submitted to Government soon.

Labour disturbances in Andaman and 
Nicobar Islands

1461; SHRI M. KALYANASUNDA- 
RAM: Will the Minister of LABOUR 
AND REHABILITATION be pleased 
to state:

(a) whether there were widespread 
labour disturbances in the Andaman 
and Nicobar Islands recently;

(b) if so, what were their demands; 
and

(c) the manner in which Govern­
ment tackled that labour problem?

THE MINISTER OF LABOUR AND 
REHA ÎLTTATTON (StfRI R. K. 
KHABtDKAR) : (a) No, Sir.

(b) and <c). Do not arise.

Production, import and distribution of 
atts

1462. SHRI ROBIN SEN: Will the 
Minister of STEEL AND MINES be 
pleased to state:

(a)tbeproduction ofsteelin India
during th*e last ***$*•' aiid its
State-wise distribution for domestic 
•and industrial ose, year-wise; and

(b) the amount oi gteel imported
. -last tihjcae years .and its
‘.State-Wise allocation, year-wise?-

THE MINISTER OF STATE IN THE 
MlftlSntV' W  MINES
^ f ^ i ;  . smH^AW AZv  KHAN): (a) 
tb" (b). 'Three; sta^ments ire laid 
the* Table of the House. [Placed in 
Library. geft No. LT-3789/72.}

Incif&we of TJB. in Coal Mine workers

1463. SHRI ROBIN SEN: Will the
Minister of LABOUR AND REHABI­
LITATION be pleased to state:

(a) whether Government's attention 
has been drawn to the allegation of 
Shri Fankaj Banerjee, Convener of 
Health Service, Coal and Mines, where 
he told that 39,000 workers of Coal 
Mines are suffering from T.B. and 
most of them are living fn Bihar and 
West Bengal;

(b )  the reaction ot Government and 
the stews taken to save the workers 
from the disease; and

(c) wb.e!her these workers are be­
ing .given treatment; if so, the nature 
thereof?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. 
KHADILKAR): (a) to (c). Informa­
tion is being collected and will be 
placed on the Table of the House.

Bonus to Central Government 
Employees

1464. SHRI ARVIND NETAM:
SHRI R. N SMARMA:

Will the Minister of LABOUR AND 
REHABILITATION be pissed to 
state:

(a) whether a scheme to grant Bonus 
to certain categories of tye Central 
Government Employees is ' :u»dfcr-; /■4*ie 
active considerattoa of the Govern­
ment; and

thetia** ■
/̂'(tegiwsd', will be taken?
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THE MXJNISrER OF LABOUR AND 
REHABILITATION (SHRI R K 
K.HADILKAR) Ca) No Sir

(0) Doea not arise

Foreign exchange spent on houung of 
Indian Missions abroad

1465 SHE! N I< SA'sGHl Will 
the Minister of FXTERNAL AFrAIRS 
be pleaded to state

(a) the totm mount of money Go\ 
ernment oaid 1 f r ign exchanrt foi 
housing Indian Mi sions abroad in 
rentod ptemi es cu ri ig the list three 
v ears and

(b) whethe tht*f is an> sihemp to 
own piemises to house the Indian 
Mi1' 10ns abroad’

1HE DEPUTY MINISln,R IN TJU 
MI Nib TRY OF EX1ERNAI AFFAIRS 
(SHRI STjRRNDRA PAL SINGH) ia) 
The intormation is not leadily a\ail 
able and is be ng colloctea iioni Indian 
Missions abroad

(b) Guiding principles have been 
loimulated tor purchase/constiuction 
ol bu’ldmgs abroad to house tht 
Indian Missions These are the avail 
ability of funds and the proposa s be­
ing economical to Government m the 
context of reeurnn? rentals essen 
tiahty, etc Chancery buildings m 12 
countries are now owned by Govern­
ment Unfortunately, during the last 
two years or so, because ol the need 
for conserving all resources to meet 
mote urgent national tasks, it has been 
difficult to locate funds for purchase/ 
construction of buildings abroad How- 
ever, at present a number of proposals 
in this regard are under consideration

Appointment of a Pension QmnUkm  
for Armed Forces

1466 SHftl D P JADEJA
w tA fc iA

Will th« M M  of DEFENCE be 
pleased to state:

(a) whether Government are con­
sidering the Question of appointment 
ot a Pension Commission to look into 
the pension structure of the Armed 
Forces and

(b) if so the particu ars thereof

HIE MINISTER OF DEFENCE 
(S IRi 1ACJIVAN RAM) (a) and 
( ■>) Th» 1 nrd Pay Commission are 
£.'cdmimn_ and will make re< omm^nda- 
tions on inter alia the stru('tur<i ot 
oeath-n< in retnemont benefits of per- 
onnel belonging to the Armed Forces 
i’hfrato c Government do not ton- 
smer it mtcssarv to a]>pomt a sepa 

ite Pension Commission to look into 
the pension struituie of the Armed 
forces

Renau.inn of Calc utu Maidau as 
NeUu Maidan

J46'7 SHRI SAMAR GLHA Will 
the Mu 1 te* oi DI FENCE be pleased 
to state

(a) whether the allention of Gov 
ernment has been driwn to the report 
to the efle<t that m a citizen’s meet­
ing h l̂d at the Indian Association 
Hall m Calcutta on the Azad Hind 
Da\ on t̂ ie 21st Octobei 1972 a reso­
lution was adopted 1 equating tV 
Defence Ministry to rename Calcutta 
Maidan as Netaji Maidan

(b) whether all Cacutta news 
papers published this report about the 
resolution on the 22nd October, 1972
and

(c) if so whether Government will 
take necessary step before Netaji s 
birthday on next 23rd January to 
rename the Calcutta Maidan as Ne<a]i 
Maidan’’

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM) (a) and
(b) Government’s attention has been 
drawn to renorts m certain Calcutta 
newspapers about the resolution 
adopted requesting the Defence Minis­
try to rename Calcutta Maidan as 
‘Netaji Maidan*,




